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ZR THE CCNTRAL A01041ST4A11vC tflZBtJNAtt HYOCfiABAD 
At $YOEffABAO 

o.Aw; 920.n! ian 
	

[cgaffZflWhICT 

Dstussn*a 	 . 

Sri P5:izasCMnna flurthy-'?. . • ,Applieant, 
and 

I*.# the Sanitary,. Covi,nm.ntor India, Ministry 
of cnamuniaatians, Ospatsent of posts, New DathisI 10 ccl, 

2. The Chin? Pont Nestor Generst, 1%,P,Cbol,, Oak Ssfln, 
Abjde,Hydnabad-509 aol. ..v 

.,,flespondents. 

FOR THE APPLICANT. 	. $r.P,N.topsl Plan, .duuaute, 
FOR THE RESPONOtNTS . NrN.ahafloys Nso,Adyecate roe 

r.3.Aehak Eu.ar,SC rat' postal dept4 

C tif M fi 	THE HoN'tc tlR,B.NaAYASp*lA, viCt tHAlRfiA.n. 
THE HUN'BLC M.3JARASIN4ANURT4YtNZPiBERs(3) 

ass a 

THE TRIBUNAL: MAOt THE FULL JING OROERsa. 

Vs have hespd the . lannad àouant Par the applieantj and 
5hV.L N.flhaekara flue far Thri .Ashok kuns, SC tot postal. 

INtL Ohiflaya flea, raptusente that the rnuttu of partet 
and 95flsfl of the Departmental exasinstiona have been published 
in flay 1989 tint?, and, therefore, the latestm orders grontat on 
4-12.49 has became Lnttuatuaus' 

Thri P.N.Caput flaps tanned Counsel Pap the •ppticsnt,&, however reiterates that no appointments should be asS till the 
disposal of the ass, we th net think that such an interim uPdata. 
should be granted it this stee on the flew. feats. 

Ily way of Interns Orders, we direst that any sppointeents 
made will be subject to the result at the soin applisatJon, 

Shri Shesker Rae statuS that fladrea Bench has dissiàssd an 
natty ais;Lar case in 0.A.727/e9 and he will furnish "copy 
of the aeae& 	. 	 . 	 . 	 . 

Pest tO orders on 22-M990 

IfD P~ ~Y,: C3 I 

los 	 . 

ls The Secretary, Govt* of Indio# flifliatry of oonuniatjons, 
Pe    	New Delhi-lID 
Th

pntnntofpoets, 
2   

	.001. 
gannet, A.P.CLnta,Dak Ssdan,A*ids, 

Hyderabsds500. p01. . 	
. 

3. Cne Copy to Nr.P.fl.Copal Rae,Adaöate, D-20,vikraapupj colony, 
Near Su'bad club. Secundsrsbads%Q3 003, 

er 40 One ey 	r.3Jho Kusar,SC for postal daptoent, 
, CAT,H 	

t3 1'
ydenbad., 
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Draft by: Checked by: 	Approved by 
O.R.(J) 

Typed by:r 

IN THE CENTRRL ADMINISTRATIUE TRIBUNAL 
HYDERABAD BENCH. 

HON'BLE MR.B.N.JftYASIMHA: (u.c.) 
AND 

HON'BLE MRD,5URYARgCflE11B€R(JUDL) 
AND 

HON' BLE 1 L.D•.KrGH4KR\iüRTYTMET1BER (A) 
AND 

HON'BLE MR.3.NARASIMHA MURTHY:MEBER(J/ 

- 	 DATEa: CL 

ORDER /JBE-N-T 

M.A./R.A./C.A./No. 	• 	/in 

T.A.No. 	 (W.P.No. 

O,A.No.  

Admitted and Interim directions L. 

issued. 

Allowek. 

Dismiss. 

Disposedwith directthfl. 

M.A.  Order. 

No order as tcosts. 

Sent to xerox 	. 

I 
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INjIHE CENTRAL ADNINISTRATflJE TRIBUNAL : HYDERABAD BEN 

AT HYDERABAD 

* 

O.A.No.920/89 

1• ,Ch.tlonkatesuarlu 

2.B.Srjharj Pragad 

3.P.Srceramachartdra Nurthy 

4.1< .Vjgwanadham 

S .1< .Revathj 

6 .P .Satyanarayana 

7.B.Pattabhi Rama Rao 

8.K.Simhachalapathi Rao 

9.G.Purnachandrà Prasad 
10.N.Ramakrjshna 

11 .V.Sivanagakumar 
12.K.Harischandra Dag 

13.K.Enok 

14.Govjnd G.Kt4karpj 

15.11 .L .Narsjmham 

16.Y.VEnkataswara Rao 

1 7.V .Vani 

16.Ch.Kanaka Durga 

19.11.11 .S.S.Prasad 
2D.K.Gopal 

21.L.S. Naratjade 

22.5.Chandrakantha Rao 

23 .M .Rarnesh 

24.K.%Iijayalakshmi 

25.8.R.tjjnod Kumar 

26 .T.Satyanarayana 
27.N.V.tJ.Vsnugopala Rao 

28.K.S .Fazululla 
29.0 .Surekha 

30.K .Resjathj 

31 .N.S,B.L.Rao 

32.FI.Shankar 

33.0.Suciha Raid 

34.G. N .Raddy 

35.M.Sandhya Davi 

36 .K .8 ha va ni 
37.T.G.Suguna Davi 

38.1. Jyothishrnathi 
39.1< .Prornod 

40.M.Pydiraju 

42.K.Prabhakara Rao 

43 .5 .Raniachandra Rao 

44.K.Laljthj 

45.V.Satya Copalamma 

46.G.V.Krjshna Rao 

47.6.11.6.5 .S.Kumar 

48.Basheer Ahmad 

49 .G.Sreemannarayana 
50 .S.Noera 

51 .K.Sajbaba 

52.Ileer Mustafa Au 

53.fI.Sunjl Kumar 

54.U.Srikrjshna 

55.L.%I .S.Krjshna 

SG.T.Satyahari 

57.K.P.8.V.Kriahna Rao 
58.D.S.Vxjaya Paul 

59.M.5.Ramakrjbhna Rao 
60.A.V. S .Suamy 

61 .A.Syarnala 
62 • U • U • N .Sarma 

63.Y.N.Ragj Kumar 

64.Ch.SEeerama Murthy 

65.Y.Jagan Mohan Rao 

66.K.Rajssijara Rao 

67.Tl.Oegdas 
68.Y.Uma Devi 

69.6.Narerujra Bthu 

70.T.VOnkat Rao 

71 .Shafiq Ahined 
72.P.Vijaya Saradhi 

73.11. Sudhaka' 

74.T.Plahadev Singh 

75.6 .Prasad 
76.U.M.Sastry 

77 .Md .Younus 

7B.N.Mohan Iluralidhar 
79.P.Niranjam 
80.PJlenkat Ran 

81 ..banthosh Rao 

82111.V.Krishnam Raju 

83 .8.Ramakrjshna 
84.U.U.Qjwakar 

Date of Ordsr:19.8.93 
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85.M.Rajesuari 

85.8.Jaisingh 

87 .S .Laxrnana n 

88.D.Balaji 

890K.S .Ramakrishna 
90.6. Suryam 

91 .G.Pavani 

92.K.Chandrasekhara Rao 

93 .U.R.Ramachandran 

94.E.Vjttal 

95.K.Krishna %Jeni 

95.E.Hemalathe 

97.6. Satyanarayana 

8.Vijaya Ramesh 

gg.Na green 

100 .N.Veeraragaviah 

101 .V.Raghavendra Rao 

102 .P.Gnanaiah 

133.U.S.Prakasha Rao 

104.R .Surender 

105.P.N.Kaushjk 

106.P.Patabhi Rama Murthy 

107.P.V.Tjrumal Rao 

108.B.gga Rao 
Applicants 

is. 

1.The Secretary, Govornment of 
India, Ministry of Communica-
tions, OeØartment of Posts, 
Now Delhi - 110 001. 

2.The Chief Post Master General 
R.P. Circle, Oak Sadam, 
Abids, 
Hyderabad-500 001. 

004 	Respondents 

Counsel for the Applicants 

Counsel for the Respondents 

Mr. P.fi.Gopal Rao 

N(-  QvcttQ £ege 
fir .ENathj- Moteuaao 

C OR AM: 

THE HONBLE MR.A.B.GORThI 	: 	MEMBER (AOMN.) 

THE HON'BLE MR.T.CHANDRASEKHAR REDDY 	MEMBER (JUDL.) 



a 	 .. 3 

(Order of the Oivision Bench delivered by 
Hon'ble Plr.A.B.Corthj Member (Acirun.) 

On the last occassion, when this case came up 

for hearin  	 rparties,  
-L.. &_ A- 

Accordingly, the case ic boi-rtg listed for dismissal today. 

Even today we find neither the applicant nor his counselA t 

present. Accordingly this case is dismissed for default. 

(T.CRANDRASEKHAR REDL$i') 
Member (Jucil.) " 

(A .B GORT  
Member (Admn,) 

Dated: 19th August. 1993 

\ 
	

Dictated in the Open Court 

To ad/ 

The Secretary, Govt.of IndiM, 
Ministry of Communications, 
Department of Posts, New Thj-1 

The Chief Postmaster General A.?.tircle, 
D&c Sadanj Abjas, Hyderabad. 

One copy to Mr.PM.Gopa1 Rao Advocate 
- 2.0, 	 00\0 -1 3  ugo, 	uJjj1oce9  

tc-f-. 1-i 	-jt Deva.it4 S 2 tC C_t9-T LI 	
CA.flJ. 

One copy to Library, CAT.Hyd. 
One spare copy. 

pvn 

Am 
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TYPED BY 
	

COMPARED BY 

CHECIp BY 	 APPROVED BY 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

NYDERABAD BENCH ALE HYDERABA,D 

r 

THE HON 1:LE Mfl.JUSTICE V.NBELADRI BAG) 
VICE CHAIRMAN 

At.  
THE HOLVBLE MR.A.B.GQRTLjY ; MEP03ER(A) 

AND 

THE HON'BIJE NR.T..CHANDRASEKHAR REDDY 
- 	 MEi•BE 2 

AND 

THE I-ION' ELF N ..P .T.2IRUVENGAJ5AM:M(A) 

- 	 Datedt fl,1 - <X -1t93 

CRDER/JUGg. 

Ma/RA/C.A.Na.. 
6 	 . 	- 

in 

t 

AdrT4tteb and Interim directions 
sssueu. 

AlloweJ 	
Ceftuntwal 

Dismissed for efu1t 
as  jecte4/2Edered 	 . 

No crdex as to costs. 	,n 

pvrn 

.--• 	 Ic 	- 	-, 




